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(c) whether Government’s colla
boration approval is given subject to 
the condition that no foreign brand/ 
trade liame belonging to the foreign 
collaborators or any other foreign 
company shall be used by the Indian 
Company; and

(d) if so, action Government pro
pose to take against M/s. Sharpedge 
Ltd. for violating Government’s or
ders?

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES); (a) to
(d). M/s. Sharpedge are registered with 
Directorate General of Technical 
Development for the manufacture of 
razor blades since January, 1970. M/s. 
Sharpedge had also been registered as 
Registered Users of the Trade Mark 
‘Erasmic’ in July, 1967 which is valid 
till February, 1978. They have been us. 
ing this name on the blades manufac
tured by them with indigenous know
how.

They were approved of a foreign 
technical collaboration with Messrs 
Thibaud Gibbs, France, in June, 1973 
for the Manufacture of Stainless Steel 
razor blades. In the approval letter, 
it has been stipulated that foreign 
brand names will not ordinarily be 
allowed for use on the products for 
internal sale although thereis no objec
tion for their use on the products to be 
exported. Even when they applied for 
the foreign collaboration, they had 
stated that they had been using the 
foreign brand name ‘EKASMIC’ for 
their then existing product. As this 
name is not that of the collaborators. 
Government cannot take any objection.
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Connection<j of Chairman of Maruti 
Limited with South India Steel and 

Sugars Limited

5014. SHRI VENUGOPAL GOUN- 
DER: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) whether the Chairman of Ma
ruti Limited is connected with South
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India Steel and Sugars Limited 
Mundiampakkam, South Arcot Dis
trict;

(b) if sO, in what capacity;

(c) whether it is a fact that an in
criminating document purported to 
have been written by him to Shri 
Sanjay Gandhi regarding investments 
in foreign banks/concerns was dis
covered; and

(d) if so, the results of the probe 
made, if any?

THE MINISTER OF HOME 
AFFAIRS (SHRI CHARAN SINGH);
(a) Yes, Sir. Shri M. A. Chidamba
ram has, however, resigned as Direc
tor and Chairman of M/s. Maruti 
Limited with effect from the 17th 
May, 1977.

(b) Shri M. A. Chidambaram is also 
tjie Chairman -Jbf M/s. South India 
Steel and Sugars Limited, Mundiam
pakkam, South Arcot District.

(c) No document purported to have 
been written by Shri Chidambaram 
to Shri Sanjay Gandhi regarding in
vestments in foreign bank/concern 
was discovered during the search of 
the Maruti premises.

(d) Does not arise.

Conversion of Adhyamankottai to 
Hosur Major District Road into Na

tional HWs;hway

5015. SHRI V. PERIASAMY: Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state 
whelher Government propose to con
vert Adhyamankottai to Hosur major 
district road to a national highway 
in view of the heavy traffic on that 
road?

THE PRIME MINISTER (SHRI 
MORARJI DESAI): No, Sir. We have 
not received any such proposal from 
the Govt. of Tamil Nadu nor 
does the (jovt. of India have any such 
proposal under consideration.
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